
Central .Goverrunent serv·~nts, .. ,and 
their families ,. who availed cit C'.G~H.S. 
benefitS during the past three yeats 

.. is as u!lder: -

19'i1..,;'18 
1l)1s .. 79 

1979 .. 80 

51,07,333 
60,86,818 

58,13,501 

(b) A certificate is obtall'led from 
the Goverament servant at' f the time 
<If issuing C.G.H.S. card-in- respect of 
the entitled members ot his/her family 
to the eftect that they are wholly de-
pendent on him Iher. This certificate 
is duly scrutinized and verified by 
the card issuing authority. 

Late Bunning of Superfast Trains 

3498. SHRr ZAlNUL BASHER: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) the details of late running of 
'superfast trains during the last six 
months; 

(b) the reasOlis for late running; 
and 

( c) the steps taken to run these 
trains in time? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYs AND IN 
'TH'E DEPARTMENT OF PARlJIA-
MENTARY AFFAIRS (SHRI MAL-
LlKARJUN) : (a) An anaalisis 
of the punctuality performance of 22 
pairs of superfast trains durillg June 
to November, 80 (upto 20-11-80) has 
shOWn that the performance. of 15/16 
G. 'P. ExPress, 121/122 Tamil Nadu 
Express, 1231124 Andhra Pradesh 
Express, 125/126 K. K. Express 173/ 
174 Himagiri Express, 155/156 Tinsu .. 
Kia Mail, 158/15'.· Jayanti Janata Ex-
press. 1031104 Deluxe Express, 2 Dn. 
'Ka1ka.Howrah Mail, 172 Jammu TawL 
Bombay Central E'xpress .nd 1"41 
Coramandal Express has not been 
1I8stisfac·tory. 

("1;»). The··PUl1ctu~uty of these ",ains 
was aftded due· v:ariely of reagOns 

like 8l1itations, lllarm ehahl pullu.. 
losses due to locro/sirlile and opeta-
tional taetors. 

(c) General Matuigers have beeD 
directed to give personal attention to 
e~sure punctual runnt~~-.J)f trainS-
They have also been ~;'1() inten-
sify day-to-day monitoring of impor-
tant mail/express trains and have 
been turther insti'uctE!if thaf~·stltfr res-
ponsible tot loss of puneruality should 
bE! identifl~d and dealt ""i,th firft\Ty 
arid promptly. Litdson is ,also being 
maintained with the cOncerned sfate 
Governments to control the incidenci. 
of alaIm ct1ai~ PtiUing and di!l-cbn-
nection of hose-pipei by miscreants. 

Ballpattanam Bri4Ce 

3499. SHRI M. RAMAN~A HAt: 
Will the Minister of SHIPPING A:W 
TRANSPORT be pleased to state: 

(a) whether Balipattam :BTidge in 
Cannanore district on National High-
way No. 17 will be ready and opened 
for traffic before the end of' this ~ar; 

(b) the reasons for the delay in 
completing the work of the bridge 
even though the work was started 1(1 
years baCK, how many times the work 
was tendered out and who were the 
P.W.D. Contractors; and 

(c) what was the original estimate 
and bid amount bytlte 'first contrac-
tor. what will De the C'~st of the bridge 
and approach road when the work is 
ccmpleted antf" what is the late~ 
estimate? " 

THE MINISTER OF STATE IN 
THr! MINISTRY OF SHIPPINC AND 
TRANSPORT (SHRI BUTA SINGH)': 

, (a) Yes Sir. 

(b) The. reasons· for delay in com;'" 
pleting the Baliapattam Bridg~ were 
( i) time taken for finalizing lumpmm 
tender of the first contractor (ii)· de-
lay in land aCquisition (iii) termina-
tion Of first contract dUe to slow prog~ 
ress of the contractor, and SUbB~U_ ' 
rearrangement for the. l)alanee 
work,. and (iv) ~n-avai1~:il~ty ,f!I 
materlsls like cement and at.eel. ~ 
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work was tendered twice. The lowest 
tenderer of the first tender call was 
JIl.I s. Aries and A'des, Madras. The only 
tenderer for second tender call was 
JIIs. Sudersan Trading Co., Calicut-
whose conditions were not acceptable. 
Finally th~ work was awarded '00, 
Iterala State· Construction Corpora .. 
tion after negotiations. 

(c) The approved original estimated 
cost of the project was---its. 41.33 
lakhs (Bridge -items put t·o tender 
Rs. . 37.27 lakhs and allied works in-
elu.ding short approaches, etc. Rs. 4.06 
].akhs), and the bid amount of first 
contractor (M/ s. Aries and Aries, 
Madras) fur ,bridge items was 
.Ks. 41.60 lakhs. The total comple-
tion cost of the bridge and appro-
aches is likely to be, Rs. 185 lakhs 
against the revised sanctioned amount 
Of Rs. 182.87 lakhs. 

3500. 'IT f~" f~ : ~ ~~ 
~eft ~ ~ t:llT *r f)tIT ~ fefi"; 

(Gf) 'hPi~,i(l€: ~ fwfr if; 
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